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Memorandum  from  Assam     Government 

on Diversion of Surplus Crude Oil from  
Assam  to   Barauni   Refinery 

1195. SHRI BHADRESWAR BURA-
GOHAIN: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to 
state: 

(a) whether it is a fact that arrangements 
have been made to divert the surplus crude oil 
from Assam to Barauni Refinery through an 
additional pipeline and thereby denying the 
legitimate demand of the people of Assam 
that the crude oil should be refined within the 
State; 

 
(b) whether his Ministry has received a 

memorandum from Assam Government  in 
this regard;  and 

(c) if so, what action has been taken by   
Government  tSereon? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M. S 
GURUPADASWAMY): (a!) The current 
level of production of crude oil in the North 
Eastern Region is about 6 MTPA. This crude 
oil is processed in the refineries at Digboi, 
Guwahati, Bongaigaon and Barauni. The 
crude production from the North Eastern 
region is expected to increase to a level of 
about 9 MTPA by 1994-95. To absorb this 
additnonal crude production, Government 
have already approved the prepara-ration of a 
Detailed Feasibility Report for a new 3 MTPA 
grass root refinery at Numaligarh in Assam. A 
project for the modernisation of Digboi 
Refinery has aiso been sanctioned by the 
Government. 

However, there will be a surplus of rude oii 
during the interin period since crude oil 
production will increase pro. gressively. To 
facilitate the absorption .vi the surplus • crude 
oil, low cost de-faottlenecking of the 
Guwahati and Barauni refineries have been 
planned. lhis is to avoid a cut back in the pro-
Suction of crude oil and the consequential 
national loss. The utilisation of the 
debpttlenecked capacity of the Barauni 
Refinery will depend on the extent to which 
Bongaigaon to Barauni rude pumping 
capacity can be augmented economically. 

A proposal f6r the expansion of 
Bongaigaon refinery by 1 MTPA has also 
been received, and is under examination. 

(b) and (c) A, lett3r from Minister of Power 
and Industries, Government of Assam has 
recently been received in this regard. The 
views expressed therein will be taken into 
account while formulating the policy on this 
subject. 


